
NATIONAL.  COMPANY LAW TRIBUNAL 
NEW DELHI BENCH 

CA(CAA) 106(ND)/2017 

CORAM: 

PRESENT: SH. S. K. MOHAPATRA 	 SMT. INA MALHOTRA 
HON'BLE MEMBER(T) 	 HON'BLE MEMBER (J) 

ATTENDANCECUMORDER SHEET OF THE HEARING BEFORE NEW 
DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 
06.10.2017 

NAME OF THE COMPANY: M/s Augiic Estate Pvt. Ltd. And M/s India Ink 
I)cvelopers & Realtors Ivt. Lid. 

SECTION OF THE COMPANIES ACT: 230-232 

S.NO. NAME 	DESIGNATION REPRESENTATION SIGNATURE 

For the Petitioner (s) 	: Mr. Prashant Pranjal, Advocate 

For the Respondent. (s) : None 

ORDER 

Rcqucst for an adjournment is being made by the Ld. Counsel for the 

applicants. At his request, adjourned to 2I1 November, 20 17. 

Sc f 

(S. K. Moha 

Member (T) 
(ma Maihotra) 

Member (J) 

(Sapna F3hatia) 


